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[ RAJYA SABHA ]

Coming to the issue of voting by pravasis, we have to ensure that pravasis get to
exercise their franchise. Sir, these are the major concerns. To address all these
issues, we need a comprehensive, thorough policy which should be pragmatic as

well.

THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): The following hon. Members
associated themselves with the matter raised by the hon. Member, Shri Sandosh
Kumar P: Dr. John Brittas (Kerala), Shrimati Jebi Mather Hisham (Kerala), Shri Jose
K. Mani (Kerala), Dr. V. Sivadasan (Kerala), Shri Haris Beeran (Kerala), Shri A. A.
Rahim (Kerala), Shri P. P. Suneer (Kerala), Dr. Fauzia Khan (Maharashtra),
Shri Ritabrata Banerjee (West Bengal), Shri Saket Gokhale (West Bengal),
Dr. Sasmit Patra (Odisha) and Shri M. Mohamed Abdulla (Tamil Nadu).

Shri Babubhai Jesangbhai Desai — ‘Demand for construction of an over-bridge
at Railway Crossing No. 143 in Banaskantha District of Gujarat’ -- not present.
Shri Jose K. Mani — ‘Concern over Opening up the Country's Offshore Sand Blocks
for Mining by Private Entities’.

Concern over opening up the country's offshore sand blocks for mining by
private entities

SHRI JOSE K. MANI (Kerala): Sir, this is a serious concern for the State of Kerala,
especially the coastal areas of Kerala, and also the country. Each legislation enacted
or amended in this august House, especially for a huge capital investment project, is
a deliberate and shameful attempt to prioritize corporate profit, forgetting the well
being of the people. During 2023, the Offshore Areas Mineral Act was amended here.
The motive behind the Amendment was to allow private players into offshore mining.
This has opened the doors for unchecked exploitation of marine resources and the
people. The Geological Survey of India has found about 745 million tonnes of sand
near Kollam in Kerala, Kollam South, Kollam North, Allepy, Ponnani, Chavakkad.
And, surprisingly, the Centre has already invited tenders of mining across 242 sqg.km
of Kollam coast. As we all know, whenever a huge capital investment is made and
profit making projects are auctioned, it goes to one or two companies. All of us in the
country know that.

Sir, we have discussed about the U.S. Administration deporting the Indian
migrants to India. Now, this Government is going to deport 10 lakh fishermen from
the coastal areas of Kollam. The venture is done without considering the State’s
interest and the impact on the environment and the marine world. Moreover, not a
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single rupee is being paid as royalty to the State Government or to the fishermen to
compensate. The full kitty goes to the Centre.

Sir, in the tender prospectus, Kollam Coast Block is described as rich in
construction sand. But everybody in Kollam knows that it is not ordinary sand; it is the
sand rich in minerals and it is priceless. The coastal line of Kerala is about 590 km
and more than 10 lakh fishermen are living in the coastal area. Deep mining will
destroy the ecosystem. It will destroy marine habitat and fish breeding and will have a
devastating impact on the State seafood industry. | have given a presentation or
submission for fishermen...

SuquTede (3t TR foarsh) : A wew, i e & a1 o sifdd e gidl
gl

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shri Jose K. Mani: Shri Sandosh Kumar P (Kerala), Shri Imran
Pratapgarhi (Maharashtra), Shri Abdul Wahab (Kerala), Dr. Sasmit Patra (Odisha),
Shri Saket Gokhale (West Bengal), Shri Haris Beeran (Kerala), Dr. Fauzia Khan
(Maharashtra), Dr. V. Sivadasan (Kerala), Shrimati Jebi Mather Hisham (Kerala),

Dr. John Brittas (Kerala), Shri A.A. Rahim (Kerala) and Shri P.P. Suneer (Kerala).
1 919 HHAR 4|

Demand to include Kurmali, Mundari, Nagpuri and Ho languages of Jharkhand in the
Eighth Schedule to the Constitution

2 9 AR T (ARTS) : IUGHIE HBlqd, IRES I Bl pSHTel, GSKI,
ARTYRY, WRST AR B AIIAT B AAGT BT ST AT H A B BT AT DI
PR § TSI TIN gl AT SUAHIEIE HBIGd, 22 HRa™] 2022 Pl AGRONI J&T
3 St A W B 91’ H Fel o7 [ S 9K Silad Bl gARI A1 @] 8, 99 B
HIJHTT |1 R ST B TSl 81 ATSTG] & 75 FIeT 918 |l B AN U AFND 58
# St 32 €, TId SR I 391 91T, 3 YT, 3197 WH-UH Bl oddR UH
Heprd BIcll 2, 19 fob fava H $&l SR U1 781 81 SR 1G4 8, B4 99 T4 & |1
EISRICIEY

AT IUFHTS HElGd, H T A10H W ARBR BT L FIRES 5T D
g AR Ud ARGITH ERIE DI 3R ATHT HIAT A8l g1 SIRES H FreHTedl,
WGRST, GSKI, ARTYRY 3R BT ST Agcaqul HAI9TY qieil STl &, ST 7 bact ardl AR
& AGHNT &, dfcdh 6! ARGIIE, AFITS IR YRreie geam 81 wEe
a1 {1 & M 'Sefa' & 7T W SR oft, st s+t w9g viasiis
U RE1 81 U8 WINT ST WG Bl Ugd o, Nh] IRES & giieN AR
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